
w"'" Auw ...... .1YA.TS.ftIA __ ... (SAKA) W"' .... ~ I~ ~ 
1Kt4vit¥ ... ~ ~ blackmarketttW, p~ 
ftteeriDg, and {actafeting, reSt!1dD1nf 
undue expanaiOn in mDhey a\1pplt and 
~ credit., inc",aaing production and 
.~ ~ .QlaPa,ement of Intras-
tructure. Further steps will be taken. 
as and when necessary. 

.... bar OaItIvau. 

711. SHRI P. K. KODIYAN: WW the 
Minister of COMMERCE be ~leased to 
state: 

(a) whether the Rubber Board has 
a proposal under consideration to 
bfiag an additional 80,000 hectares 
Uhder c\1lti"atton of rubber; 

(b) if so, the details \h*eof; and 

(e) whether Government have 8fI1Y 
plan to spread the rubber cultiYatioD 
to other pt'O$pective areas such .. 
Konkan in Maharashtra and' til. 
NorUl-Eastern States? 

1'HE MINISTER OF COMMERCB 
ANn STEEL AND MINES (SlUU PBA-
NAB MtJIUIJUUEE): (8) to (c). Tile 
Rubber Board has submitted a Rub~r 
Plantation Dev610pment Scheme aim-
ed at brineIng a total area of 60,000 
hectares under new planting,lreplant-
ing in the country during 1980-81 to 
1984-85. T'his Would include newplant-
ing ot rubber in 13,500 hectares in non-
traditional are.. like Konkan and 
North-East&rn States. The scheme en-
visages capital subsidy at dit!erential 
~at~8 to r\lbber growers owning upto 
20 hectaree and those owning tubber 
piantations exceeding 20 hectare&, in-
terest subsidy to growers oW-nin, rub-
ber plantations upto 20 hectares, input 
subsidy to growers owning not more 
tha.rt ., heetares 8tl'lCl free advisory and 
extension s\lPport. 
Edract1Qa or Natanl ..... r fIoID 

G1Ia7QIe P1aII.t 
712. SHRI P. X. KODIYAN: Will the 

Mintster of COMMERCE be pleased to 
state: 

(a) whether it has been discovered 
'1u, aatux+al rubber ean be extracted 
f!toWl IU&Ytft plant • desen auubJ 

(b) if so, whether this plaet caa 
be 11&.11 profitably ia .~ .~ 
regiObs Of. Rajasthan. ~t ... 
other States; and 

(c) if so, whether Govermneal 
have been taking any measures in tbJ8 
regard? 

THE MINISTER OF COJ.04BRca 
AND STEEL AND MINES (SHJU 
PRANAB MUKHERJEE): <a> Ves. 
Sir. 

(b) It is likely to grow well in semi-
arid regions. Tbe proft'tabUity can 
be $Scertained only alter cultivation. 

Cc) Preliminary investigatione ad 
this plant have been lniti.1«l by tl¥I 
Rubber Board. 

~ Of Eeuopeaa ... --
Cenn _Iplty to Include BaD ...... .. 

QucKa 8ptem 

713. SHRI P. K. l'CODIYAN: Will the 
Minister of COMMERCE be pleQed to 
state: 

(a) whether it is a fact that the 
European Economic Community hal 
Pl'6poaed. to include handlooms in 
the quota system; 

(b) if so, to what extent l' will 
affect our handlooDlS export tradeJ 
and 

(c) what is the UniOn GOVartl-i' 
ment's reaction to the E.ll.C.·. pr0-
posal? 

THE MINISTER OF STATE IN 'rHJJ 
MINISTRY OF COMMERCE (SFmt 
Z. R. ANSARI): ( a) No, Sir. 

(b) and (c). Do not arise. 

IJDpol1 of CoIdDc Ooal 

714. SHRI M. V. CHANDRA .. 
SHEKHARA MURTHY: 

SHRr GULAM RASOOL 
KOCHAK: 

WUl the Minister of STEEL AND 
MINES be pleased to state: 

(a) whether the Steel Authority 01 
~ Ltd. have approaohecl Govern .. 
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ment for imPOrt of interim quantity 
of five lakb. tonnes Qf coking coal im-
mediately to be followf:ld by same 
quantity on global tenders; 

(b) if so, the reaction of Govern-
ment; 

(c) whether India has already re-
ceived almost the entire present tar-
geted quantity of 1.2 million tonne 
coking coal to rUin the steel plants 
under SAIL; 

(d) whether the present balance of 
import€:fd coal available at various 
parts in the country for supply to 
various steel plants and also expected 
toal from Australia WIll be suIhcient 
only upto the 15th of June; 

(e) whether the Steel authorities 
have impressed upon Government the 
urgent need of a continuity in unport 
of coking coal to tide over the heavy 
shortfall in coal received, particularly 
of prime coking coal from Indegenous 
sources; and 

(f) if so, the steps being taken in 
thE:' matter? 

THE MINISTER OF COMMERCE 
AND STEEL AND :'I'lINES (SHRI 
PRANAB MUKHERJEE): (a) Yes, 
Sir. 

(b) The matter is under C'onc:idera-
tion. 

(c) Yes, Sir. 
(d) Tne stc,ck of 1 mported coking 

coal is likely to last upto th~ end of 
June, 1980. 

(e) Yes, Sir. 
(f) A final view in the matter is yet 

to be taken. 

Trade prospects durin&:' 1988-81 

715. SHRr M. V. CHANDRASHE-
KHARA MURTHY: 

SHRI GULAM RASOOL 
KOCHAK: 

Will the Minister ct COMMERCE be 
pleased to state: 

(a) whether Government have ad-
mitted that during 1980-81 the trade 
prospect. are Vf!!r'Y dim; 

(b) if so, the main reasons for tals 
low prospects of trade; 

(c) whether Government have 
taken any steps to improve the trade 
prospects; and 

(d) if so, the main points 01 the 
new proposals and to what extent 
these schemes will help 1.0 lmprove 
the trade prospects? 

THE MINISTER OF COMMERCE, 
AND STEEL AND MINES (SHRI 
PRANAB MUKHERJEE): (a) and (b). 
The trade propects for 1980-81 are 
considered difficult in view of persuJ· 
tent recessionary situation in world 
economy, particularly in industrial 
countries. Besides there are don~estic 
constraints like shortage of powerll 

coal and certain basic raw-materials, 
transport and shipping difficulties. 

(C) and (d). Government is taking 
possible measures to identify and re-

~ move constraints in export production 
and infrastructural facilities, so as 
to bO{'iSt exports. Yor the (.urrent 
finantial year 1980-81 the export target 
has been fixed at Rs. 7100 crores 
(provisional) which IS no less amhi-
tious The Import Policy for tfhe 
current financial year 1980-81, which 
was announced on 15th April, 19S0 ~as 
been glven export orientation. In order 
to help exports, the policy contains 
the following salient features: 

(i) Manufacturer-exporters will 
have a wider choice than hefore for 
the import of items against their re-
plenishment licences. 

(ii) The scheme for the .-:rant of 
advance licences with benefit of duty 
exemption has been made more 
wider in scope than before. 

(iii) A scheme has been introduc-
ed to allow duty free imports against 
replenishment licences. To begin 
with, the scheme is applicable to A 
few export products only. 

(iv) The import policy for Export 
Houses- has been Uberalised to enable 
Export Houses to render areater 




